NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member

DAILY CAUSE LIST DATED 05.10.2021 (TUESDAY)

COURT —1II (VIRTUAL MODE)

10:30 AM

(Technical)
For Orders
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. ILA. No. 2182 of | Suman Sehgal Sudeep Dey Pulkit Sharma-R1
2021 in Comp. Vs. Abhishek Prasad-R3
App. (AT) (Ins) Mahender Kumar & Ors.
No. 592 0f 2021
For Directions
2. Comp. App. (AT) | Indian Bank. Milind Garg Abhishek Anand
(Ins) No. 1357 of | Vs. Honey Satpal-R2
2019 Arun Kumar Goel & Anr.
For Admission (Fresh Cases)
3. Comp. App. (AT) | Uniexcel Limited Rachit Batra
(Ins) No. 771 of | Vs.
2021 Uniexcel Developers Pvt. Ltd
4. Comp. App. (AT) | JSP Projects Pvt. Ltd. Sunil K Jain
(Ins) No. 808 & Vs.
809 of 2021 SAM Business Continuity Services
5. Comp. App. (AT) | Anand Sonbhadra Nipun Gautam
(Ins) No. 810 of Resolution Professional of Shubhkamna
2021 Buildtech Pvt. Ltd.
Vs.
Gulshan Sethi
6. Comp. App. (AT) | Ishwar Kewalramani & Ors. Bhawani Gupta

(Ins) No. 811 of
2021

Vs.
Earth Infrastructure Ltd.
Through Resolution Professional & Ors.

For Admission (After Notice)

7. Comp. App (AT) | Continental Piling & Excavation Pvt Ltd. | Saurabh Seth Rishi Bhanahar
(Ins) No. 726 of | Vs.
2019 Capacit’e Infraprojects Ltd.

8. Comp. App. (AT) | Gaurav Dilipraj Panwar Saurabh Ajay Rajendra Beniwal-
(Ins) No. 1466 of | Vs. Gupta RP
2019 Raksha Bullion & Anr. Harsh Surana-R1

Kumar Sumit-R2




9. Comp. App. (AT) | Badrinarain Alloys & Steels Ltd. Nikhil Jain N.P. Gaur
(Ins) No. 1057 of | Through its Liquidator, Mr. Shashi
2019 Agarwal.
Vs.
The Chief Manager, Andhra Bank.
10. | Comp. App. (AT) | Royal India Corporation Ltd. Deeksha Gaur Arjun Krishnan-R1
(Ins) No. 137 of Vs. Saurabh Ajay Gupta
2021 & I.A. No. Nandkishor Vishnupant Deshpande, Nishant BishnoiR2,3
1980 of 2021 Resolution Professional & Ors. Tanushree Sogani-R4
Kunal Kanungo
11. | Comp. App. (AT) | Axis Bank Ltd. Sharad Tyagi Nipun Gautam-RP
(Ins) No. 665 of Vs.
2021 Shubhkamna Buildtech Pvt. Ltd.
12. | Comp. App. (AT) | BBC Developers Pvt. Ltd. Ashok Panigrahi Kamal Kant Jha
No. 83 0of 2021 Vs.
Registrar of Companies, Odisha
For Hearing
13. | Comp. App. (AT) | Vijay Kumar Goyal & Ors. Ravi Raghunath D. Abhinav Rao-R1
No. 58 of 2020 Vs. Girish Gupta-R2
Krishna Metal Industries Ltd. & Ors.
(PH)
14. | Comp. App. (AT) | Yogesh Mehra. Akshat Singh Nirav Shah-R1
(Ins) No. 1069- Vs. Raghav Shankar-R2
1070 of 2019 Vaayu Infrastructure LLP. & Ors. Rakesh Tiwari-R3
Rahul Kumar-R4
15. | Comp. App. (AT) | Government of India, Through office of | Prasenjeet Nikhil Mathure
(Ins) No. 450 of | the Deputy Commissioner GST & Mohapatra Charu Bansal-R1
2020 Central Excise, Balasore Division Varsha Banerjee-R2
Vs. Divakar
Bhuvan Madan, Resolution Professional Maheshwari-R3
of Ferro Alloys Corporation Ltd. & Ors.
16. | Comp. App. (AT) | Kushan Mitra Mohit D Ram Manish Kaushik-R1
(Ins) No. 128 of | Vs. Kushan Mitra Mrityunjay Kumar
2021 Amit Goel & Anr. Shailendra Singh
Kumar-IRP
17. | Comp. App. (AT) | Sheesh Mahal Inns and Hotels Pvt. Ltd. | Amrita Sarkar Kamal kant Jha
No. 147 02020 & Anr. Adeeba Mujahid
Vs. Ravi Singh
Registrar of Companies, Delhi & Anr.
Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Acting Chairperson

-sd/-
Registrar



http://www.nclat.nic.in/

